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LEGISLATIVE ASSEMBLY SECRETARIAT
NOTIFICATION
Delhi, the 18th March, 2025

F. No. 23/12/C.Whip/2025/LLAS-VIII/Legn./2227.—The Hon’ble Speaker has recognized Shri Abhay
Verma, Member of the Legislative Assembly, as Chief Whip of the majority party in the Legislative Assembly
of the National Capital Territory of Delhi with immediate effect in terms of Section 2 of “The Salary and Allowances
of the Chief Whip in the Legislative Assembly of the National Capital Territory of Delhi Act, 2003
(Delhi Act No. 5 of 2003)”.

RANIJEET SINGH, Secy.
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